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CRLMP. 15057/2015 in Criminal Appeal No(s). 749/2015

SUDHI R AND CRS

STATE OF U P

Appel I ant (s)
VERSUS

Respondent ( s)

(For bail and office report)

Date : 26/10/2015 This application was called on for hearing today.

CORAM :

For Appell ant(s)

For Respondent (s)

Signature Not Verified

Digitally signed by
Neet a Sapra

Date: 2015.10. 27
17:29:25 I ST
Reason:

HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE ADARSH KUMAR GCEL

Aj ay Veer Singh, Adv.
Rakesh Khare, Adv.

R K. Verma, Adv.

V. R Bokadi a, Adv.

Di vya Garg, Adv.

Mohd. Irshad Hani f, Adv.

SFSSSS

UPON hearing the counsel the Court made the follow ng
ORDER

List the matter on 30th COctober, 2015.

(Neet a) (Sneh Bal a Mehra)
Sr. P.A Assi stant Regi strar



